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IN THE MATTER OF: 

Akhilesh Kumar                      …Applicant  

Versus 

Director Collector, Mahoba & Ors.,            …. Respondents 
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Uttar Pradesh Pollution Control Board 

Respondent No. 4 

Through 

 
AMIT SHUKLA  

Advocate for the UPPCB 
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Ph. No. +91 9999933220; 9999333220 

Place: New Delhi  

Date: 07.02.2026 

112



113

aoramitkumar@gmail.com
Typewritten text
   1



114

aoramitkumar@gmail.com
Typewritten text
2



115

aoramitkumar@gmail.com
Typewritten text
3



Annexure-1

116

aoramitkumar@gmail.com
Typewritten text
4



Annexure-2

117

aoramitkumar@gmail.com
Typewritten text
5



118

aoramitkumar@gmail.com
Typewritten text
6



119

aoramitkumar@gmail.com
Typewritten text
7



120

aoramitkumar@gmail.com
Typewritten text
8



Annexure- 3

121

aoramitkumar@gmail.com
Typewritten text
9


	Index
	Affidavit on Behalf of the Respondent No. 4 Uttar Pradesh Pollution Control Board 

